
7

CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR BENCH
CIRCUIT AT INDORE

O.A. NO.296/1998

Indorc, this the ll"* day of Au^st, 2003

HON'BLE SHRI SHANKER RAJU, MEMBER (J)

HON'BLE SHRI R K. tT»ADH\'AYA, MEMBER

Moti S/O Chunia.

C^owkidar under Chief Permanent Way Inspector (S)
Western Railway,
Ratiam.

... Applicant

(By Shri A. N. Bhatt, Advocate )

-versus-

1. Union of India throu^
General Manager, Western Railway,
Churchgate.
Mumbai.

2- Divisional Railway Manager.
W'estem Railway,
Ratiam.

... Rcspondcnte

(By Shri Y.LMehta, Sr. Advocate with Shri D.S.Patel, Advocate)

order (ORAL)

Hon'ble Shri Shanker Raju, Member (J):

co»«el of fte appHont seeks »d is aUowed to w,th<te„ OA
"Xh kbetiy to purstK departmentei remedies availaMe to him under ttte relevant
mles.

2-. dismissed as withdrawn with the aforesaid fibcrt>'.

(R. K. Upadhyaya ) ^
•Memher (A) ( Shanker Raju )

as/ Member (.1)

systeml


